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qATAT, 8 I, 2026
(e srfafRae wa g A | ATt it gy 19 T F 989 &)

FT.3M. 1779(31).— oA (Ferrerd) stfarfaara, 1989 (24/89) (& zaek aT= 3 srferfa=ra &vgr 137
) T G 20T T IT-LTT (1) FTRT T&T LRI % Tgd, 4% TYR = a1d ° HqE g & 97& (o qrasi=®
3297  forw, qfw, et w@fery Bawor 7t gom sa=T | gy 3w g, & Yora oS & oo &
T srared= 2, o1, iR e 57 & @ial f5er § "gat U R4 & dgd giasl- Aemaraedyd qeg A
T ATETTA(BALU)-FeaT (CLKA)(ATRTa aTs) T29rat 3 8 KM 526/35-37 7% &34t (3% s farw)
HEAT 255 T AT, THE T UHT ST T STTERIgor #3 7 SITaT ST Fedl 2|

I 0 H Baag #r2 off =3t Afae=eT & 59T § T i arig 7 (30) o e A ety
& HIa¥, I ATAHIH sl 1T 209 Fir ITATT (1) F el TS o TorT UHT GIH % ST 92 AqiT 397
AT

T AT, TEAH VTR AT 7 ATIUZ % orw Ferdq ey (F1er) ageieare, e
T gal Ue RS % agd glasT-Aemardedy qed Are ¢ arnia(BALU)-=eat (CLKA)(ITRTE aTE)
T % S KM 526/35-37 T AT 3.8 (TS 3ia faeT) gt 255 F fAwtor o gey § forfera =9 § sreee
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TEQT T SATUIAT AT UH AT 6 ST [eaiia Bham Sroam siw a9 qiieeTy, sraewat 7 978 a8
fRTT 7 & g1 a7 e et fafer sraamft & Areaw |, g9ars &7 J99 <, $i7 Ug it a9 &
TEIT ST ATALAF ST T ST, AT IS BT, FLA o THTA, STAT o6 TerT ATFLrFTLr saeas qoar sy #7
TATT AT AT TRIT FT THATI

I AT F 209 FT IT-&TT(2) F FANT TAW ATIAFRTIT GIT T AT A7 s off siaer v
ATAH ATHT STOAT| =6 ATITAAT F SaqTd o ATt A T TS0 37 oo Fawor 3uersy € i =%
=IRF gTET TEAH ATIEHTET 3 SULh FATrd | ST (Areror 3 ST aehar 21

ATLAT

T Yo TRATST AT AT T57 % @&l ool | “GaT 1 AT & dgd glagT-faemardeaq
& A2 9¥ arqTia(BALU)-=ewT (CLKA) (ST ATe) Teordi & a9 KM 526/35-37 9% (31<.31.8T)
T Araw Tt weqr 255 &1 AR & forg S==rett & 9o 31 f&3a7 Se=aret & Afgufaga i S arett s
T Gferg feawor (sawrs1) T2i §a7 2

IR IR IEC EREPEDY
qf AT
TIRATSIHT T A -3 3. -255 7 Fwior
ST T ATH:-G&T, TANT &1 AT-GaT e, TgETAGTL - = oTahT
FHH, | MEFTAH | Al q&AT T HEAT | | F THE 32313;? aﬁ?@ﬁﬁ

1 T 190 116 At 1.630 0.108
2 LERIKRS 199 113/156 fasft 0.380 0.119
3 LERIRES 200 8 GEil 0.475 0.007
4 T 205 15 fasft 0.677 0.371
5 LERIKRS 197 148 GEil 0.490

6 LERIKRS 197/379 133/1076 BEil 0.938 0064
7 T 206 148 fasft 0.602 0.302
8 RS 207/325 178 BEil 0.160 0.052
9 RN 208 188 BEil 0.430 0.129
10 EIEUIES 95 497 Afwdrg | 1.147 0.690
11 EIGUIE] 98 321/1566 fAstr 0.206

12 EIEUIES 98/3560 321/2137 BEil 0.041 0070
13 T 1353 483 ez dfrafa| 0.688 0.071
14 EIEUIES 1352 851 T T 2.493 0.108
15 T 1351 851 ESER () 0.883 0.035
16 EIGUIE] 1350 851 EEER T 2.100 0.088
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17 EIGIE] 1339 538 GEl 0.495 0.027
18 EIGUIE] 1336 535 AfRrdfragfa | 0.045 0.033
19 ElEUIES 1335/1708 114 At 0.060 0.040
20 EIGUIE] 1335/1709 18 GEil 0.190 0.108
21 ElEUIE] 1335/1694 321/1538 st 0.086 0.006
22 EIGUIES 1335 114 st 0.065

. 0.137
23 Fraa | 1335/1694/3297 | 321/1780 st 0.021
24 EIEUIES 1337 82 st 0.500 0.095
25 EIGUIE] 1340 360/3 GEl 0.573 0.195
26 ElEUIE] 1332 360/3 fastr 0.984 0.071
27 ElERIE] 1341 287 fastr 0.113 0.104
28 ElEUIE] 1346 448 fastr 0.223 0.006
29 Bl 1342 321/555 GEl 0.100 0.053
30 ElEUIE] 1403 535 GREARA] 0.310 0.052
31 ElEUIE] 1404 321/554 fastr 0.934 0.225
32 EIGUIE] 1405 480 GEl 0.812 0.256
33 ElEUIE] 1406 93 st 0.925 0.037
34 ElGRIE] 1421 225 st 0.144

. 0.141
35 ElGUIE] 1421/3873 321/2570 st 0.402
36 EIGUIE] 1420 321/1684 st 0.173 0.127
37 ElGRIE] 1419 321/1545 GEl 0.069 0.052
38 ElGUIE] 1418 562 st 0.455 0.122
39 ElGRIE] 1417 122 st 0.131

: 0.135
40 ElEUIE] 1417/3037 321/1422 EEl 0.197
41 EIUIES 1413 57 At 0.314 0.100
42 EIEUIES 1414 360/10 st 0.208 0.097
43 Bl 1415 321/1545 GEl 0.220 0.035
44 | FEAATYL 232 124/22 At 0.641 0.028
45 | FAAETIT 233 110 GEl 3.536 0.195
46 | FAATFIT 245 124/39 GEl 0.161 0.021
47 | FAAETCIT 246 124/22 EEl 0.161 0.061
48 | FAATIIYT 250 80 LKl 0.555 0.263
49 | FAATFIT 251 124 GEil 1.320 0.003
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50 FAATTIT 252 124 BEll 0.427 0.071
51 FAATITIT 249 80 GEl 0.169 0.092
FA 5.202

[T, &. Hros/Hrsua/smeadt/eua/2025/: T et 255/201]
qefT o aieT, e atsan(=eror -)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 8th April, 2026

Notice under Section 20A of the Railways Act-,1989

S.0. 1779(E).— In exercise of powers conferred by sub-section (1) of section 20A of the
Railways(Amendment)Act,1989(24/89) (hereinafter referred as the said Act.), the Central Government, after being
satisfied that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is
required for the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of
manned L.C.NO-255 at KM 526/35-37 between Stations Balugaon(BALU)-Chilka(CLKA)(Balugaon Yard) on Howrah
Visakhapatnam main line under Khurda Road Division.” in Khurda district in the state of Odisha, hereby declares its

intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under

sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Chilika for Construction of ROB in lieu of closing of manned of L.C.NO-255 at KM 526/35-37
between Stations Balugaon(BALU)-Chilka(CLKA)(Balugaon Yard) on Howrah Visakhapatnam main line under
Khurda Rd. Division in writing, and shall set out grounds thereof and competent authority shall give the objector an
opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
and after making such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or

disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested

person at the aforesaid office of the competent authority.
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SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for Special
Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.NO-255 at KM 526/35-37 between
Stations Balugaon(BALU)-Chilka(CLKA)(Balugaon Yard) on Howrah Visakhapatnam main line under Khurda Road
Division)” in Khurda district in the state of Odisha.

Name of District:-Khurda

Annexure-I

LAND SCHEDULE

Name of the Project:- Construction of ROB-255

Name of the District:-Khurda, Name of the Division:-Khurda Road, Name of the Tahasil:-Chilika

SL NAME OF KHATA Total area Acquired Area in
No. | VILLAGE PLOT No. No. TypeofLand 1 seres ACRES
1 GUNDURIPUR 190 116 Private 1.630 0.108
2 GUNDURIPUR 199 113/156 Private 0.380 0.119
3 GUNDURIPUR 200 8 Private 0.475 0.007
4 GUNDURIPUR 205 15 Private 0.677 0.371
5 GUNDURIPUR 197 148 Private 0.490 0.064

6 GUNDURIPUR 197/379 133/1076 Private 0.938

7 GUNDURIPUR 206 148 Private 0.602 0.302
8 GUNDURIPUR 207/325 178 Private 0.160 0.052
9 GUNDURIPUR 208 188 Private 0.430 0.129
10 BALUGAON 95 497 Temple Land 1.147 0.690
11 BALUGAON 98 321/1566 Private 0.206 0.070
12 BALUGAON 98/3560 321/2137 Private 0.041

13 BALUGAON 1353 483 Temple Land 0.688 0.071
14 BALUGAON 1352 851 Railway Land 2.493 0.108
15 BALUGAON 1351 851 Railway Land 0.883 0.035
16 BALUGAON 1350 851 Railway Land 2.100 0.088
17 BALUGAON 1339 538 Private 0.495 0.027
18 BALUGAON 1336 535 Temple Land 0.045 0.033
19 BALUGAON 1335/1708 114 Private 0.060 0.040
20 BALUGAON 1335/1709 18 Private 0.190 0.108
21 BALUGAON 1335/1694 321/1538 Private 0.086 0.006
22 BALUGAON 1335 114 Private 0.065 0.137
23 BALUGAON 1335/1694/3297 321/1780 Private 0.021
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24 BALUGAON 1337 82 Private 0.500 0.095
25 BALUGAON 1340 360/3 Private 0.573 0.195
26 BALUGAON 1332 360/3 Private 0.984 0.071
27 BALUGAON 1341 287 Private 0.113 0.104
28 BALUGAON 1346 448 Private 0.223 0.006
29 BALUGAON 1342 321/555 Private 0.100 0.053
30 BALUGAON 1403 535 Govt. 0.310 0.052
31 BALUGAON 1404 321/554 Private 0.934 0.225
32 BALUGAON 1405 480 Private 0.812 0.256
33 BALUGAON 1406 93 Private 0.925 0.037
34 BALUGAON 1421 225 Private 0.144 0.141
35 BALUGAON 1421/3873 321/2570 Private 0.402
36 BALUGAON 1420 321/1684 Private 0.173 0.127
37 BALUGAON 1419 321/1545 Private 0.069 0.052
38 BALUGAON 1418 562 Private 0.455 0.122
39 BALUGAON 1417 122 Private 0.131 0.135
40 BALUGAON 1417/3037 321/1422 Private 0.197
41 BALUGAON 1413 57 Private 0.314 0.100
42 BALUGAON 1414 360/10 Private 0.208 0.097
43 BALUGAON 1415 321/1545 Private 0.220 0.035
44 | BANAMALIPUR 232 124/22 Private 0.641 0.028
45 | BANAMALIPUR 233 110 Private 3.536 0.195
46 | BANAMALIPUR 245 124/39 Private 0.161 0.021
47 | BANAMALIPUR 246 124/22 Private 0.161 0.061
48 | BANAMALIPUR 250 80 Private 0.555 0.263
49 | BANAMALIPUR 251 124 Private 1.320 0.003
50 | BANAMALIPUR 252 124 Private 0.427 0.071
51 | BANAMALIPUR 249 80 Private 0.169 0.092
TOTAL 5.202

[F. No. CAO/CON/RSP/BBS/2025/ROB No.255/20A/]

SUDHIR KUMAR PARIDA, Chief Engineer (Con-III)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

KUMER CHAND
MEENA




		2026-04-09T17:02:15+0530
	KUMER CHAND MEENA




